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(ii) Forty-third Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in their Thirty-eighth Report 
(Sixteenth Lok Sabha) on the subject ‘Issues Related to Quality of Services 
and Reported Call Drops’ relating to the Ministry of Communications 
(Department of Telecommunications); and

(iii) Forty-fourth Report of the Committee on the subject ‘Status of Cable TV 
Digitisation and Interoperability of Set Top Boxes’ relating to the Ministry 
of Information and Broadcasting.

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON INFORMATION TECHNOLOGY

SHRI SURESH GOPI (Nominated): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the Statements showing further Action Taken by the Government 
on the following Reports of the Department-related Parliamentary Standing Committee 
on Information Technology (2017-18):–

(i) Eighteenth Action Taken Report (Sixteenth Lok Sabha) on the recommendations 
of the Committee contained in their Second Report (Sixteenth Lok Sabha) 
on ‘Demands for Grants (2014-15)’ of the Ministry of Electronics and 
Information Technology;

(ii) Nineteenth Action Taken Report (Sixteenth Lok Sabha) on the recommendations 
of the Committee contained in their Eighth Report (Sixteenth Lok Sabha) 
on ‘Demands for Grants (2015-16)’ of the Ministry of Information and 
Broadcasting;

(iii) Twenty-second Action Taken Report (Sixteenth Lok Sabha) on the 
recommendations of the Committee contained in their Sixth Report (Sixteenth 
Lok Sabha) on ‘Demands for Grants (2015-16)’ of the Ministry of Electronics 
and Information Technology;

(iv) Thirtieth Action Taken Report (Sixteenth Lok Sabha) on the recommendations 
of the Committee contained in their Twenty-third Report (Sixteenth Lok 
Sabha) on ‘Demands for Grants (2016-17)’ of the Ministry of Information 
and Broadcasting;

(v)	 Thirty-first	Action	Taken	Report	 (Sixteenth	Lok	Sabha)	on	 the	 recommendations	
of the Committee contained in their Twenty-fourth Report (Sixteenth Lok 
Sabha) on ‘Demands for Grants (2016-17)’ of the Ministry of Communications 
(Department of Telecommunications);
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(vi) Thirty-second Action Taken Report (Sixteenth Lok Sabha) on the 
recommendations	 of	 the	 Committee	 contained	 in	 their	 Twenty-fifth	 Report	
(Sixteenth Lok Sabha) on ‘Demands for Grants (2016-17)’ of the Ministry 
of Electronics and Information Technology;

(vii) Thirty-third Action Taken Report (Sixteenth Lok Sabha) on the recommendations 
of the Committee contained in their Twenty-sixth Report (Sixteenth Lok Sabha) 
on ‘Demands for Grants (2016-17)’ of the Ministry of Communications 
(Department of Posts);

(viii) Thirty-ninth Action Taken Report (Sixteenth Lok Sabha) on the recommendations 
of the Committee contained in their Thirty-fourth Report (Sixteenth Lok 
Sabha) on ‘Demands for Grants (2017-18)’ of the Ministry of Information 
and Broadcasting; and

(ix)	 Forty-first	Action	Taken	Report	 (Sixteenth	Lok	Sabha)	on	 the	 recommendations	
of the Committee contained in their Thirty-seventh Report (Sixteenth Lok 
Sabha) on ‘Demands for Grants (2017-18)’ of the Ministry of Communications 
(Department of Posts).

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON RURAL DEVELOPMENT

�ी ितारता्ण लताल पंचतानर्ता (राजसथान): महोदय, मैं िवभाग संबंिधत �ामीण िवकास संबंधी 

संसदीय सथायी सिमित  (2017-18) के िनमनिलिख त �ितवदेनों की एक-एक �ित (अं�ेजी तथा 

िहनदी में) सभा पटल पर रखता हयूं:–

(i) Fortieth Report on action taken by the Government on the recommendations 
contained in the Twenty-sixth Report (Sixteenth Lok Sabha) on 'Pradhan 
Mantri Awaas Yojana-Grameen (PMAY-G)' previously Indira Awaas Yojana 
(IAY) pertaining to the Department of Rural Development (Ministry of Rural 
Development); and

(ii)	 Forty-first	Report	 on	 action	 taken	by	 the	Government	on	 the	 recommendations	
contained in the Thirty-fourth Report (Sixteenth Lok Sabha) on 'Demands 
for Grants (2017-18)' of the Ministry of Panchayati Raj. 

————


